
SCHEDULE II
FORM B

PUI}LIC ANNOUNCEMF]NT

(Reguhtkn I 2 rl tlte lnsoltencl' urul Bankrupt<v (Lkluidutiort Process\ Regrlotions, 20161

FOR THE ATTENTION OF THE STAKEHOLDERS OF

HARIOM RICE MILLS PRIVATE LIMITED

Notice is hereb]'given that the Hon'ble NCLT. Cuttack Bench has ordered the conlnrencement of
liquidation ofHariom Rice Mills Private Limited on 03.08.2022, under Section 33 ofthe Insolvency
& Bankuptcy Code. 2016.

The Stakeholders of Hariom Rice Mills Private Limited are hereby called upon to submit a proofof
their claims/ update their claims submitted during the corporate insolvency resolution process as on the
liquidation commencement date on or before, 02.09.2022 to the liquidator at the address mentioned
agairst itcm 10.

The Iinancial Creditors shall submit their proof of claims by electronic means only. All other
Stakeholders may submit the proofofclainrs in person. by post or bl, electronic means.

Above mentioned lbrnrs nlay be
https://wviw. ibbi.gov. in/home/downloads

downloaded liom the lbllowing
RC

Submission of false ol misleading proofs ofclainr shall arrract penalties.

Datc: 04.08.2022
Placc: Raipur

5 rBBr/rPA- OO1/
lP-P00495t2017 _18t

shi and .l{{l8s3
Liquidator C

Hariom llice iVills Priy
lP Registration No. IBBI/lPA-001/lP-P004952017-18/10883

Validitv of Al'A: 02ll2l2tl22.

I Nanle of Corpordle l)eh(n' Ilari(rn llice l\lills ['rirate l-imited

7 Datc oflncorporation of Corpoiate Dchtor 0(,.01.2006

-l Aulhoritl- under Nhich
I ncorporaled,/Ragistered

( o{rorxte l)cbt(n is Ro( - ('hhalli\Ilnrh

-l ( orpor0te ldcnlit) \u,nhcr ol'(l(nporate l)eb1or u |53 r 2CT2006PTC0l8537

Addrcss of thc Registcrcd Ol'licc and Principal Officc (if
ru)) of Corporatc Debtor

Vill.& Posl : Darrighat Masturi Road
Bilapur- 49555 l. Chhattisgarh

f)atc of clostrrc of Insolrcncv Rcsolutioo Proccss 03.08.2022

Liquidation conrmenccnrcnt date of Corporale l)ehlor 03.08.2022 Being the date of order passed by
Hon ble NCLT Cuttack.

t; Nirnc and Rcgistrati(nr Nunrbcr of thc lnsolvcncl
l'rof'essi(m0l Actitlg As Liquidator

Shiklar Chand Jain
lBBvrPA-00t /tP-P00495/201 7- | 8/10883

r) Address alld c-nail of thc Liquidator. as registercd with
the lloard

l0 Addrcss ard c-mail to hc uscd for corespondcncc with the
l,iquidator

ll l,ast date lor s!bn)ission of claims 02.09.2022

Forn - C : Proof of claim by operational
creditors except workmen and employees

Form - D:
Creditors

Proof of claim bv Financial

Fornt - E
enrployee

Proof ol claim bv rvorknren or Form - F : Proof of claim by authorized
representative of worknren or employee

Fornr - C
stakclrolder

OB
*

Address: Cr'o ADB & Company, First Floor,
Mahavir Gaushala Complex, K.K. Road,
Moudhapara" Raipur (CG) - 492001
Email:kaijain92@gmail.com

Addrcss: C/o ADB & Company, First Floor,
Mahavir Gaushala Complex, K.K. Road,

Moudhapar4 Raipur (CC) - 492001

Email:liquidation.hrmpl@grnail.com

: Proof of clainr bv any other

-ai i


